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PAPERS LAID ON THE TABLE

Drimy Tourist VERICLES (AMEND-
MeENT) Runes

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): I beg to lay on the Table a
copy of the Delhi Tourist Vehicles
(Amendment) Rules, 1965, published
in Notification No. 19(10)/64-PR(T)
in Delhi Gazette dated the 28th Octo-
ber, 1965, under sub-section (3) of
section 133 of the Motor Vehicleg Act,
1939. [Placed in Library. See No.
LT-5822/66).

CERTIFIED ACCOUNTS oF NaTIoNAL Co-
OPERATIVE DEVELOPMENT CORPORATION

The Deputy Minister in the Minis-
try of Food, Agriculture, Commaunity
t and Cooperation (Shrl

Shyun Dhar Misra): On behalf of
Shrj C. Subramaniam, I beg to lay on
the Table a copy of the Certified Ac-
counts of the National Co-operative
Development Corporation, New Delhi
for the year 1864-65 along with the
Audit Report thereon, under sub-
section (4) of gection 17 of the Na-
tional Co-operative Development Cor-
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poration Act, 1962. [Placed in Library.
See No. LT-5823/66].

‘WHITE PAPER NO XII CONTAINING NOTES,
MEMORANDA AND LETTERS EXCHANGED
BETWEEN GOVERNMENTS OF INpD1A
AND CHINA

Shri Shyam Dhar Misra: On behalf
of Shri Swaran Singh, I beg to lay on
the Table a copy of White Paper No.
XII containing Notes, Memoranda
anc letters exchanged between the
Governments of India and China bet-
ween January, 1965 and February,
1966. [Placed in Library. See No. LT-
5824/66).

Shri Harj Vishnu Kamath (Hoshan-
gabad): On a point of clariflcation. ..

Mr. Speaker: Perhaps, he may not
bs able to give that clarification, be-
cause he was just asked to stand up.
It will have to come from the Minis-
ter of External Affairs,

Shri Hari Vishnu Kamath: Stepney
Minister?

Foop CoORPORATIONS (FrrTR AMEND-
MENT) Rures

The Minister of State jn the Minis-
try ot Food, Agriculture, Community
Develop t and C ation (Shri
Govinda Menon): I beg to lay on the
Table a copy of the Food Corpora-
tions (Fifth Amendment) Rules, 1966
published in Notification No. GSR.
288 in Gazette of India dated the 22nd
February, 1966, under sub-section (3)
of section 44 of the Food Corporations
Act, 1964. [Placed in Library, See No.
LT-5825/66].

1219 hrs.

COMMITTEE ON PUBLIC
UNDERTAKINGS

ForreENTH REPORT

Shri Subodh Hansda (Jhargram): I
beg to present the Fifteenth Report of
the Committee on Public Undertak-
ings on the action taken by Govera-
ment on the recommendations con-
tained in the Hundred and twentieth
Report of the Estimates Committes





